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 (2)  Astatement  (Hindi  and  English
 versions)  showing  reasons  ior

 delay  in  laying  the  papers  men-
 tioned  at  (1)  above.  [placed  in

 Library.  See  No.  LT—579/91]

 Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Rampur  Raza  Library
 Board,  Rampur,  for  the  year
 1989-90  along  with  Audited
 Accounts  under  sub-section
 (2)  of  section  22  of  the
 Rampur  Raza  Library  Act,
 1975.

 3  i)

 (ii)  Acopy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working
 of  the  Rampur  Raza  Library
 Board,  for  the  year  1989-90.

 (4)  |  Astatament  (Hindi  and  English
 versions)  shawing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (3)  above.  [Placed  in
 Library.  See  No.  LT—580/91]

 Annual  Administration  Report  and  review
 on  the  working  of  Delhi  Development
 Authority  for  1981  and  statement  for  de-

 lay  in  laying  these  papers  etc.

 THE  MINISTER  OF  URBAN  DEVEL-
 OPMENT  (SHRIMATI  SHEILA  KAUL):  Sir,  ।
 beg,  to  lay  on  the  Table—

 (1)  (i)  A  copy  of  the  Annual  Ad-
 ministration  Report  (Hindi
 and  English  versions)  of  the
 Delhi  development  Author-

 ity  for  the  year  1989-90
 under  section  26  of  the  Delhi
 Development  Act,  1957.

 (ii)  Astatement  (Hindiand  Eng-
 lish  versions)  regarding
 Review  by  the  Government
 on  the  working  of  the  Delhi
 Development  Authority  for
 the  year  1989-90.
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 (2)  Astatement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (1)  above.

 (3)  (i)  A  copy  of  the  Annual  Ac-
 counts  (Hindi  and  English
 versions)  of  the  Delhi  De-
 velopment  Authority  for  the

 year  1989-90  together  with
 the  Audit  Report  thereon
 under  sub-section  (4)  of
 section  25  of  the  Dethi  De-
 velopment  Act,  1957

 (ii)  Acopy  of  the  Review  (Hindi
 and  English  versions  ।  by
 the  Government  on  the
 Audited  Accounts  of  the
 Belhi  Development  Author-
 ity  for  the  year  1989-90.

 (4)  A  statement  (Hindi  and  English
 versions  )  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (3)  above.  [Placed  in

 Library  See  No  LT—587/91]

 Twenty  elghth  report  of  the  Commis-
 sioner  for  Linguistic  हा 01119 5  In  India
 for  the  perlod  from  July,  1987  to  June

 1988  etc.

 MINISTER  OF  WELFARE  (SHRI  $1-
 TARAM  KESRI):  51,  |  beg  to  lay  on  the
 table—

 (1)  A  copy  of  the  Twenty  eighth
 report  of  the  Commissioner  for
 Linguistic  Minorities  in  India
 (Hindi  -  English  version  )  for  the
 period  from  July  1987  to  June,
 1988.

 (2)  A  statement  (Hindi  and  English
 version  ।  showing  the  reasons
 for  delay  in  faying  the  papers
 mentioned  at  (1)  above.  [Placed
 in  Library.  See  No.LT—582/91]
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 Notifications  under  Environment  (pro-
 tection)  Act,  1986.  water  (prevention  and
 control  of  poliution)  Cess  Act,  1977  etc.

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANAGARAJAN
 KUMARAMANGALAM  )  (On  behalf  of  Shri
 Kamal  nath):  Sir,  beg  to  lay  on  the  Table—

 (1)  |  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  issued  under  section
 26  of  the  Environment  (protec-
 tion)  Act,  1986:-

 (1)  $.0.114  (६)  published i in
 Gazette  of  India  dated  the
 20th  February,  1991  declar-
 ing  coastal  Stretches  as
 Coastal  Regulation  Zone
 together  with  a  corrigendum
 there  to  published  in  Notifi-
 cation  No.  S.0.190(E)  dated
 the  19th  Mareh,  1991.
 [Placed  in  Library  See  No.
 LT—583/91)

 (Il)  5.0.  479.0  (६)  Published  in
 Gazette  of  India  dated  the
 25th  July,  1991  delegating
 the  powers  vested  in  the
 Central  Government  under
 section  5  of  the  Environment
 (Protection)  Act,  1986  to  the
 State  Governmentof  Tripura
 subject  to  certain  conditions.
 [Piaced  in  Library  See  No.
 LT—584/91}

 (2)  Acopy  of  the  Water  (prevention
 and  Control  of  Pollution)  Cess
 (Amendment)  Rules,  1991  (Hindi
 and  English  versions  published
 in  Notification  No.  G.S.R  504  (६)
 in  Gazette  of  India  dated  the  25th

 July,  1991  under  sub-section  (3)
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 of  section  17  of  the  Water  (Pre-
 vention  and  Control  of  Pollution)
 Cess  Act,  1977.  [Placed  in
 Library  See  No.  LT—585/91)

 (3)  (i)  है  copy  of  the  Annual  Re-
 port  (Hindi  and  English
 versions)  of  the  Govind
 Ballabh  Pant.  Himalaya
 Paryavaran  Evan  Vikas
 Sansthan  forthe  year  1990-
 91  alongwith  Audited  Ac-
 counts.

 (ii)  Acopy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  work-
 ing  of  the  Govind  Ballabh
 Pant  Himalaya  Paryavaran
 Evam  Vikas  Sansthan  for
 the  year  1990-91.  [Placed
 in  Library  SeeNo.  LT—586/
 91]

 Statement  correcting  Reply  to  ;  Q  No
 4462  dated  26-8-91  regarding  litigation
 cell  of  Directorate  of  Estates  and  reasons

 for  delay  in  correcting  the  reply

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  URBAN  DEVELOPMENT
 (SHRIM.  ARUNACHALAM):  Sir,  I  bag  to  lay
 onthe  Table  a  statement  (Hindi  and  English
 versions)  (i)  correcting  the  reply  givenon  the
 26th  August,  1991  to  Unstarred  Question  No
 4462  by  Shri  Uttamrao  Patil  regarding  Liti-

 gation  Cell  of  Directorate  of  Estates;  and  (ii)
 the  reasons  for  delay  in  correcting  the  reply

 [Placed  in  Library  See  No.  LT—587/91]

 Annual  Report  and  Reviews  of  the  work-
 ing  of  National  Academy  of  Medical  Sci-
 ences,  New  Delhi  for  1989-90,  National
 Institute  of  Homoeopathy,  Calcutta  for
 1989-90,  National  l.istitute  of  Ayurveda,

 Jaipur  for  1989-90  etc.  1

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HELATH  AND  FAMILY
 WELFARE  (SHRIMATI  D.K.  THARA  DEVI
 SIDDHARTHA):  Sir  -  |  beg  to  lay  on  the
 Table—


